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been paid Rs. 78.08 crores as com-
pensation which includes an element
of rehabilitation grant if Rs. 32.38
crores as admissible under Rule, 94.

(b) Rs. 32:38 crores upto the end
of February, 1958. This amount in-
cludes payment by cash/by purchase
of property/and by adjustment of
public dues.

(c) Yes, only persons entitled under
Rule 94 and 96.

Shiva Rao Committee

*1841. Shalkkh Mohammagd Akbar:
Will the Minister of Labour and
Employment be pleased to state:

(a) whether it was one of the re-
commendations of the Shiva Rao Com-
mittee that every State after decentra-
lisation of the Employment Exchanges
had to confirm 60 per cent. of the
staff transferred to them from the
Centre; and

(b) if so, whether the Punjab Gov-
ernment have complied with the above
recommendation?

The Deputy Minister of
(Shri Abid All): (a) No.

(b) Does not arise.

Labour

Rehabilitation Grants

*1849. Pandit Thakur Das Bhargava:
Will the Minister of Rehabilitation
and Minority Affairs be pleased to
state whether any rehabilitation
grants or any compensation in lieu of
these grants have been paid to per-
sons entitled to them apart from
persons entitled to such grants under
rule 86 of the Displaced Persons
Compensation and Rehabilitation
Rules, 19557

The Deputy Minister of Rehabili-
tation (Shri P. S. Naskar): Every
person having u verified claim of less
than Rs. 50,000 is entitled to &8 re-
habilitation grants under Rule 84 in
accordance with the scale laid down
in the rules. Upto 28th  February,
1958, 2,898,479 persons have been paid
Rs. 78.50 crores as compensation
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which includes an element of rehabili.
tation grants of Rs. 32.38 crores.
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